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647. DR, BALDBV PRAKASH:
SHRI ¥. P. GAEKWAD:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether World Health Organi-
sation has warned India regarding out-
break of malaria in an epidemic form;

(b) is it alsp a fact that the malaria
will be of a virulent type not easily
susceptible to ordinarily anti-malaria
drugs; and

(c) if so, which are the drugs effec-
tive against this form of malaria and
their availability in the country?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-
DAMBI PRASAD YADAV): (a)
Yes the veport relates to South East
Asia region as a whole.

(b) anq (c). Malaria parasite con-
tinues to be susceptible to ordinary
anti-malaria  drug—Chlorogquine—in
most parts of the country. However,
in very small pockets in the North
Eastern States, a species of malaria
parasite, namely, P. falciparum has
shown tolerance/resistance to this
drug but for such areas, alternative
drugs like quinine and Fensidar are
readily available.

About one lakh tablets of Fensidar,
over 25 million tablets of quinine sul-
phate and about 48,000 quinine injec-
tions are already available.
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Refugees from Bangladesh

649. SHRI AMARSINH V.

RATHAWA:

SHRI KIRIT BIKRAM DEB
BURMAN:

SHRI NAWAB SINGH
CHAUHAN:

SHRI AHMED M. PATEL:

SHRI D. AMAT:

Will the Minister of EXTERNAL
AFFAIRS bhe pleased to state:

(a) whether Government is aware
that refugees from Bangladesh are
crossing the border and entering
Indian Territory illegally;

(b) if so, the number of such per-
sons who crossed the border during
the last three months; and

(c) the action taken by Goverriment
to check it?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU): (a) Yes, Sir. )
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(b) As the India Bangladesh bor-
der is more than 4,000 K.Ms. long and
runs through difficult terrain it is
impossible to put every stretcth of
this long border under surveillance
and intercept every infiltrator. More-
over, a number of Bangladesh nation-
als who come to India legally do not
return to their counrty and stay
here illegally. It is difficult to trace
out these illegal migrants because of
their &thnic similarly. It is therefore,
exceedingly  dificult to know the
exact number of persons who have
entered India illegally during the
last three months. However, from
April to June this year 4,076 Bangla-
desh nationals were intercepted and
asked to go back.

(c) It is bagically the responsibility
of the Bangladesh Government to
prevent migration outside their
country. The Government of India,
have on a pumber of occasions and
at different levels sought to impress
this ypon them, The Government of
India on their part are maintaining
strict vigilance along the border.

Hoaspital Garbage in Delhi

650. DR, VASANT KUMAR PAN-
DIT: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state;

(a) whether it is a fact that there
is a total lack of any system for dis-
posal of Government and private
hospital garbage thrown into open
space near every hospital in Delhi;

(b) whether Government has pass-
ed on the responsibility of destroying
the hospital garbage to the Delhi
Municipal Corporation; it so, the quan-
tity of such garbage burnet and dis-
posed of by the Delhi Municipal Cor-
poration every year; and

(c) what other method or devises
are adopted to destroy hospital garb-
age and domestic refuse to prevent
spread of infectious diseases and
epidemics in the city?
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THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-
DAMBI PRASAD YADAYV): (a)
to (c). No. While the Household type
of garbage is accumulated at a seg-
ragated placed earmarked for remov-
al, daily, by the Municipal Corpora-
tion/Committee for disposal, infec-
tive garbage is disposed of by burn-
ing. In T.B. Hospitals, sputum is
disposed of by boiling in electric
disinfectors, A Committee under the
Chairmanship of the Director of
Health Services, Delhi Administration
has been asked to go into the details
of the proper disposal of hospital
garbage.

No records of the quantity of gar-
bage burnt and/or disposed of by
the Delhi Municipal Corporation are
maintained,

Government Medical Stores, Madras

651. SHRI A, MURUGESAN: Will
the Minister of HEALTH AND FA-
MILY WELFARE be pleased to
state:

(a) whether the reservation orders
issued by Department of Personnel in
respect of promotions to the post of
Depot Manager, Asst. Factory Mana-
ger, Asstt. Depot Manager, Asstt.
Chemist, Senior Scientific Asstt. are
being implemented at Government
Medical Store Depot, Madras; and

(b) if so, the details thereot and if
not, why?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-
DAMBI PRASAD YADAV): (a)

Yes.

(b) The scheme of reservation for
Scheduled Caste and Scheduled Tribe
employees in promotions by selection
was extended with effect from 20th
July, 1874 to posts in Group A and B
Services where the element of direct
recruitment does not exceed 50 per ,
cent, ’





